FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
RAMAKRISHNA TOWNSHIPS & PROJECTS PRIVATE LIMITED OPERATING IN
“CONSTRUCTION” AT VIJAYWADA, ANDHRA PRADESH.

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. | Name of the corporate debtor along | Ramakrishna Townships & Projects
with PAN & CIN/ LLP No. Private Limited
PAN: AADCR7946]
CIN: U70102AP2007PTC056238
2. | Address of the registered office 54-15-20, Srinagar Colony, Ring Road,
Vijayawada, Andhra Pradesh-520008.
3. | URL of website https://rtppl.stellarinsolvency.com/
4. | Details of place where majority of No details about the whereabouts of Fixed
fixed assets are located Assets are available with the RP.
5. | Installed capacity of main products/ | N.A.
services
6. | Quantity and value of main products | As per the last available Audited Financial
/ services sold in last financial year | Statements for the FY 2021-22, revenue
from operations was NIL
7. | Number of employees/ workmen Not Known
8. | Further details including last The Audited Financial Statements for the
available financial statements (with | F.Y. 202-21 and 2021-22 are available.
schedules) of two years, lists of These Financial Statements, including
creditors are available at URL: Creditors List, can be obtained by emailing
to the RP at sipl.ramakrishna@gmail.com
9. | Eligibility for resolution applicants | Can be obtained by emailing to the RP at
under section 25(2)(h) of the Code is | sipl.ramakrishna@gmail.com
available at URL:
10. | Last date for receipt of expression of | Wednesday, 19" November, 2025
interest
11. | Date of issue of provisional list of Saturday, 29" November, 2025
prospective resolution applicants
12. | Last date for submission of Thursday, 04" December, 2025
objections to provisional list
13. | Date of issue of final list of Sunday, 14" December, 2025
prospective resolution applicants
14. | Date of issue of information Friday, 19" December, 2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. | Last date for submission of Monday, 19" January, 2026
resolution plans
16. | Process email id to submit sipl.ramakrishna@gmail.com
Expression of Interest

B} [ KL;LL««_/\ g:-_a,/../

ANUP KUMAR SINGH
VENCY PROFESSIONAL
l ration No.- IBBI/IPA-001/IP-PO0153/
2017-2018/10322 :




17.

Details of the corporate debtor’s
registration status as MSME.

Not Known

b et = \Ceriman € ~/
ANUP KUMAR SINGH
INSOLVENCY PROFESSIONAL

IP Registration No.- IBBI/IPA-001/IP-P00153/
2017-2018/10322

Mr. Anup Kumar Singh

Resolution Professional

Ramakrishna Townships & Projects Pvt. Ltd.
IBBI/IPA-001/IP-P00153/2017-2018/10322

AFA Valid till: 31/12/2025

Suite 1B, 1st Floor, 22/28 A Manoharpukur Road
Kolkata-700029, West Bengal, India

Date and Place: 5th October, 2025, Kolkata
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Felow 1 on ¢ RCRawniia et of the Teada Hotes of
3Ry M3y can be seen o0 our masie saradeays gov

Inviting of E-Tender throtigh IREPS for Leasing of PCET | k&
atRU of Guntakal

Sanior
| Manager, Guntakal Owwcn, Soun Cortial Ritway consusts £-londar
‘ Ivoligh AIpE e ite0a,00v i from the indan natonais above the age ol

slgntasn yoars and CompanosFime 'egstercd I India on closod
E-Tender.

SU E-TenderNa. gory | Locationsin] Dataof [Closing

No catslogue | Closing | time
e

3 [PEET 2025-26 01| Leasmy T PGET | RU-SNL-AU [15.10.2025] 1500

2 [PCET-2025-26-02[ Lomsng oA PCET | AU-NCTP-RU[15.10 2025 1515

Inforea1a paos 303 contracter i and go rrouqn tho usar
e coveicade o e o corr et maruns) ik salanie
I~ tho left regason nore paga of IREPS 2t to understand
Tondessreckiore and piticoate. e fo it sasbcaont, W may
anoroach ofice ol Serior Dviaonsl Commansa Managsr, Seuth Cantral
Raeway, Suntaal

158y Sr. Divisional Commercial Manager, Guntakal

Government of West Bengal

@ Irrigation & Waterways Dircctarate
W2 Office of the Superinfending Engineer, Eastern cmu
Postal Address : Jalatampad Dhawan, Kth Floar, Salt Lake, Kolkata-’

Thooe & Fax Neu: (033} 2334 1790 E-Mail ID: seecind20104 :mll(nm
A Short Notlce Inviting e-Tender No. WBIW/
SE/EC/SNIT-08(e)/2025-26 Dated - 03.10.2025 [2nd Call
to the Lst Tender bearing ¢-NIT No - WBIW/SE/EC/NIT-
06(¢)/2023-2026 (Serial - 01) Dated st September, 2025.]
wnvited by Zastern Circle, | & W Die. for the work:
Dredging before Ganga Sagar Mela' 2026 in Muriganga
river in connectiol “Dredging in river Muriganga
in PSs Kakdwip & Sagar, District South 24 Parganas™

amounting to Rs. 31,98,92,02

0
from 04.10.2025 at 18:50 Htllln ru\d \J\[ date of on-| lmu
bid subrmission is 10.10.2025 up to 17.00 Hours.

Superinteading Engincer
Eastern Cirele, | & W Dte.

.00 on hehalf of Governor

Sdr-
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Cormoraes otice: Hiio.19-  Rad. Teow0 817503
‘ender Notica {o-procurement
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NATIONAL COMPETITIVE BIDDING

'Gﬁi@ GREATER HYDERABAD MUNICIPAL CORPORATION
“_ Olo The Superintending Engiossr (Projects-WaJ, GHNC, Hydsrabad
n«d-mwu No. 1W/SE(P-§ mcnlzmxsmw call) Dlh 01.10.2025
ol avel’ rnDowi irl
ls nal Naqer _unclen wnder Ergingering Procurerent deaih/mmEFC Tuma:
Bass Elltnn’ 38 293Crores

i
ey Vi K L, sumn(m a
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O CENRAL MANAGERT B L

BRIEF SHORT TERM TENDER NOTIFICATION
JGH KARNATAKA PUBLIC PROCURENENT PORTAL ONLI)
No. Cﬁmh"'sivmﬂ!}im-n Date: 04,1202
C Limited invites
Bids an c!c:lron\c mode for the following works against
following enquiry numbers on Total Turnkey basls.

Enquiry Number / Nama of the wark

KPTCU2025-26/T8/WORK_INDENT2829

Construction of 01No. of 220KV AIS Line Terminal Bay al
existing 220/66kY Pultenahalli station & 01No. of 220k
GIS Line Torminal Bay at oxisting 220/66kV GIS HBR
station for aranging EHT(220kV) Power supply to an
extent of 6000kVA in favour of M/s.BMRCL at Sy No. 136,
Thanisandra Main Road, Nagavara RSS in Bengaluru
Urban District

The bids will be received through electronic tendering mode
only. The details regarding participation in the e-tendaring
process can be obtained by logging on to KPTCL
website: hitps:/ikptcl.karnataka.govin with hyperink
“E KPTCL" or

gov.in on or atter 09.10.2025 @ 15:00Hrs. Lastdate & ime
for receipt of Bids 30.10.2025 @ 15:00Hrs. Any extensio|
of Due date for Bid submission will be intimated in r(
Karnalaka Publlc Procurement portal. Any de(m{
required in this ragard can aiso b obtained from (ha Offica
ofth g Officol

For and on banalt of (ha Presiaent of
india, the undersigned invites E-
Tenas for the ‘olowng wore um o
1890 Hours v iha data mentonad)
ngainstoach.
S.Ho: 01 Tendor No.: F-38 FAST|
2225 Namo af work:
Brimavaram Jn-Develapment 3
Gooas shed a1 avam statien ir|
SEVUBVIM secton Wi Provisior
# Hamak'a sred win el Awatsd
kned wih Drnking water, Cancretol
24109 & Diring Facily and Toiet 4
lonen shower faciities *ar about 150
e for s ‘ocatn st BVAM n
SSEMOraIVAM soction. SW.i
1o 6100 of 100 WO ! PN £1and
loth propac tencny for Hamaies
VRN In SSEWOAsBYAM tocton
SW- Il Pravane of Badary wal wih
ates alomg e Goods Sned win|
piactation nsido tne Boundary a
BUAM stater in SSEWkVBVRV
Lacticn S¥-V: Dismaring of exis
19 Goods shed bulding and laying
PCC for levolling at BYAM in
SSEMYsRaBVRM secton Tender
alva [f): 331,22.268- EMD (1)
5,75.700/- Parlod of complation:
12(Tweve Monira) Date of closing.
5

15242625 Nama of wer
ECTION: AYD - Davelopmant of]
Coods Shed at AVD ataion in
DENIRLY Sup Division undar
DENNorhOZA farsdction (Umsrota
Wotks) Tendor value {31
132011618~ EMD @): 815,100
Period of completion: 12(Tweive,
piorins) Dsteo closing: 2210:2025
1. Tonder cendticns/oer cartcuiars|
2utn as tha dotals of Hame of work in|
1l tna simlar nature of the abows|
7 crleria elc.
ender docums

Al Cormgendum/Addendums shall be noticed by the
bidders before the lastdate of submission of the Bids.

Sd/- Chief Engineer, Electy.,

Tandering & Procurement, KPTCL, |ll Floor,

Kaveri Bhavan, - 560 009.

il
[1170 2025 sro 35 0aPh_|

gw EIELETED vul."azxm(w

..: T asganagevin's 5

Decirant 101 £PC mn Tercer Brvuivys. Ay (s 520 b acres
iroppwed gmail.eom 68 0f 10 Ju:'cwm 50 G, Sndhlmrl SHJ»
iz ;npw-'m«qEr:ruanrs—.\T GraaHeloasad L cod Coperain
oraboc. can )_r e

Bund Ruad. e
R relsce s Lhee

[TOURISNT GORPORATION OF _7%; |
GUJARAT LIMITED (TCGL) i

(A Government of Gujarat undrmknv) h
dyog Bravan, Bock o 16,

C NALOJI NARAYANA RO UNIVERSITY OF HEALTH SCIENCES
WARANGAL TELANGANA

NOTIEICATION FOR REGISTRATION OF CANDIDATES FOR ADMISSION INTO

EOICAL
MQ/NY

QUOTA FON THE ACADEMICYFAR 2025-26
5 t NEEI-HG 202"

Tor asinasion it Medical PG Degree/Diploma Courses under Management
Quata Into Medical colleges alfiliated to <NRUHS From 04.102025 to
12102025,

For delaied notfcaton, refer to htto://knrubs telangana govin
Date:04.10.2025

sd/-
REGISTRAR

SOUTH CENTRAL

Follow us onw SCRaiwayinda Datals of the Tendar Notizes cf
b L

Monthly, catalogue of Guntur Division for commercial
saming contracts swarding through e*auction easing
Those.
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SR AU Prsaa 980 Ak

NOTICE INVITING &-1EN
(Shrough hetps M_p_qu

SC and CE/CIS
Sonstruction Organisation
5.C Raliway. Socunderavad,
raspectiely. evies a-tender onberat
ot the Proscent of india for the
tolonrg works

2 Tra praspectiva tenasters are
advised to visit wahsite
wvew iraps gov In'. bofora e daze of
1ender clisng to nts any changay/
onmgandatorany render

2 Tha Tender Notce s also displaged

o1 Dwisionat Aaiway Managar
(iorks). S C Rasway, Viayawaca nd
[ADEN sup-ivisional oifices of
Viayamada Divisen which can to)

<. Tro Rarmay teserves tha nght %o
cancel the lerser wihout asugricg

ny reason rorato
Divislonal Railway Managel
(Works), Vijayawada

H0.B82A-GSU-Elec-27.
2025-26 01.26,09.2025
Chat P inad
S Gt Anieny sy
invitas e-tandar on bana
vvomm of ina for the e\k:nlv;
pen ‘andeSinge paceel

0.1 BZA-GSU
e 27 2025 ~s D1.25.09.202.

Doscription of the work: 824
Division-3ravision of 25KV
[Convenbara Type-Regulatea OHE

e propused Addzanal op irm ony
Cown 3ide 309 GHE moattication|
worss at Anakapailo Yarg o
jayawada Division. Tander value|
€). 20424235 10 EMD (¢): 252109
Completion Period: 9 morths Cos
ot Tender form (t): Ni Date o
Closing & time: 20 152525 &
15 orrs

T NIT No 23-GAG-C-5C-2029)
10t 29,09:2025 Nama of work : SCR|
IConsinuction Organisaton - Nanced|
0-1scn - “Cunversion of racs from
MG 12 BG betwaen Akola-Aka!
ctaticns: Conversion of Ons Tran Oniy|
et Wotiog by odsid Doc
5ystum of Working thiy Cons!
LT Tominal saton. T sng
[pattarms, TV rost rooms at Akct
stalicn, Cornectod works relaied 1o
ro33ing stations. and other
risceitaneous works far axisting)
tatiar bukings, COP, FOD, plattorms
e af Ugne. Patsul, Gardhl Sraras)
lana Akot . Trarsguitation of rais
fsleesers & p-wny matarals. Laying 4
Linking of BG track assembing.
nvsrtion of points and craxwngs|
Ugwe, Patzud, Gandsi Smarak and
vot

o v conmasy
Sector-11, Ganchinagar - Bt Lo e o semrics
TENDER NU"CE = o
s are ivited from repuled and experienced parties towards “Tender | |lsc| Typeofme Station  |Contract |EMD valus | commence
for Selection of Agency for Design, Development, Operation contract tenure "‘;‘:‘x;":“
and Maintenance ot Website and Mcbile application of Trm.mm 0 PAY ant NarasaRacpet | 3ywars | 10%ofbid | 11.03hrsof
Corporation of Gujarat Limited, Gandhinagar, Govt, of Gujarat” USE Toiets vaiue | 22-10-2025
The tender requirements, technical specificabons, sligibiity cnteria, | |2 PAY ana Sattenapatl | Jyears |[19%ofbia [ 11.00kmof
selection process, ete. e included in the Tender documents, which | - Usf"'“:’ = S ‘ﬂ‘:”’"“ "f"?:‘
shall be avalable for downlosd from the witsies e | MRea | Sy (1K L
i 2/ rat.go and £om ha raeponsbilty of tha m-worm:zAn m,:.m i.-rn'un zor a
o nireps's’
rr_cm 04/10/2025 onwards. e pro m’;numn «m rcg straton and for un.pm . ‘o’ 3uction feating
Bid Number: GEM/2025/8/6746143., trogh ireps are available urder manua and guideines of
Managing Director | | ¥oce covinpora. Thoaniorr sroddsemiing rocusto sosmonts
msbncuw'r’hmﬂuﬂu nh TNEPS pare ey
“ploac 1S 1054104 In SGrICCTCN M IhG tondar
ors recaivod wirGU! fuiling A the condtont ktipulated n the tendor
form shil be sumirasly ro;acted. Complots datala of tho abave tendet is
FoRNG avaiatiaing avctonlaas ng mody 0w inpor
INVITATION FOR EXPRESSION OF INTEREST asas Sr.Divisional Commercial Manager, Guntur
RAMAKRISHNA TOWNSHIPS & PROJECTS PRVATE Sureo
OPERATING (N "CONSTRUCTION" A /ADA,
ANONRAPRADESH.

ard of India Inseivency Rosolution Process
o Covporsis Parsbn Regultims. 20181

sL) RELEVANT PARTICULARS

1. |Nama of the Camporate Lezior analrivhnl Y"mlhlpl & Projects.
alonq with PAN & CIN/ LLP | Privs
Na. PAN: Mucam

CIN: U70102AP2007PTC056218 s, Tre e desied ban) 10 Auhareed Ofcer of e CENT IAII MHE HME

2. |Address of te Registared 54 15-20, SAnagar Colany, 0. Ve . Undr Du bacwmien trection u

Offes Road, Viayawac: sttement o Socrty nere
Anchrn Prscein 320008 secton 13(12) 220 a2 Lot Jcl v Secrty

ARCIRTRT & 3 e Lon tn oo s e

3 t bs s :nunwl;m rinsiven: .::;n/ frovad 5 Py

<o e wars yanty | N gt sboud B iharsabouss o Fied et b s s .04 o e
o atsats s oruind | Akt ot ermante wiihe i T ey G e

5. |insialled -wa::\y of mainNA rmu A)u"\:.mh:n Wit e 8 ot e
productal serv , oliefr

. [Quanity and valun of | A& Ber i bt gy s 1 et A e

rocucts / services sold inlss! | Stataments l‘:" J‘& F" "CZ( 22 toverue BANX HOME FINANCE LT!
Finanzal Yoar om oporations was NI
7. [Number of employeesi| Not Known e AT Nagarsi S0 Wi, Allaey Fama Rbo (Jortowee)
o M. Aam Hagarajs (Co-Borrower) LAN: WHL 31 02504020000446
8. [Further delais including 3t| The Aud fed Financial 5 u- M.n“ﬂ'm‘umm
aval nanca Statements | for the FY. 2020-21 Descrpdon of te prty; Al T g ace ard 232y of 1 Frogaey A ercrt of '(A iy
(ot nenoduiss) of two §6ans. | avalabi The: - (1218 S2mm) of 3 w13 2tk Do 1 o A5 N 154, 0 2SN 512 o Kanamon,
Iis of crediors are wviladle m:lunmq Craditors List, can ba inun.J Venddar, Karamoy b Reg 3y, Dstal Aoches Pritesn. fartes.
R nod by emaling Io the RP i | |oviaeLatdy: puxnavl Bte, oW ey o Alam L, Oe e Mo
;uumnmhn-mmnl 107 ko 19 AT L vearya, O the Soulh by : Progerty of Al L,

3 [Elginility Tar resolulion| Can be obtanes by ﬂd»ﬁ'h) 10 the RP NPA Date © G326 2029 Ilm N’l{l DII‘H 20-2009 Symatlic. Pllsullll Wu‘sZCu
applicants under saction|at sipl. om 118651 + 22,50 630 Total - 30.20, 15 “Imerust & Other|
25(2)(h) of ime GCod

| _|avaiabla at URL: X Toboried 0eer

T0 [Last_data for ecaipi of| Wednevday, 19th Novemb Prace: Visymnads G Bank Hrme Fiaarce Lit. Visyowada
='-’""*S°‘“" inlarext P21 DS rvet VLT i A G, i 3 Arst

. b;‘mﬂ' ue of proveacnal ! [ Salurday 29tn Noverrber, 2025 13, Visyrwada, NTR district, Andhrs Pradesh — 520010
2.w5:::;;;<c.wo rasslitien, Phoce: +91 mammu m_viyreadadcill com | Websilr: waw cthfLcom

12 |Last dats for sudmiss:on af[ Thursday D4t December, 2075

T e ey B T LIRPOFATIOCO RO

- ST SBOrS (A Gayarnment of (ndia Undertakin;
soplenms Ph:+31-512-2770176, Fax:+31-512- znnsn

T4 | Date of (s3us of (NMGrmagon| Frday, 193 Cocombor, 2075
Uate o luplin ol Intormason| Frdwy, Toll Frea No.~18001805129
matrix and “roquest far Emall; dgm_mm@alimco.in,
fscluton applcants sm_pt@alimce.in

15[ Last 2ate or subrizsion o1 Wondey, 19 January, 2026 Wabsite: www.alimco.in

T TBrocors amai 18 5 subii| siplramakrishnaghgmail.com EO1 Ref. No.: PT/EQUD1/BD, daled 03.10.2025
Exprassion ol interast CALL FOR EXPRESSION OF INTEREST

Ny o on aaa| " Ko Anifical Umbs Manufactunng Corporation of Indla (ALIMCO) is a
MSME. Schedule'C’

o
M. Arop Kurmar Singh
lutlo Professianal

Ramakiishita Townships & Projects P,
1BBUIPA-GO11P-POOY fenosss
APAVali i 31121202

under Ministry of Social Justico & Empowerment, Deparment ol
abities. (tis 100%

Indla Central ¥
e persans wan disabilty o e maximum extant po:sme by

Suite 18, 15t Floor, 221284 Road,
Kolkats-700029, Wast Bengal, India
Date and Piacs: Sth Octobar, 2025, Kolkats

U

ping tha availaoily, use, sudpy
I

mnng.
tribiution of.

—_Z

NOTICE INVITING
(thorugh hitp /1

Chiel Elacitical Engineer
(Censimizton), South Carerai Raway.
Sacunderatad invies

e - 122080
Emait: roc.cpacemea. govn

Governmant of h
WA JTE Ministry of Carporate Atfairs
TR W AT Contru for Processing Accolorated
AR FRRE TR SRR g, Corparate Exit (C-PACE)
b 3 . e, T AR, 1ICA Buitding, 7th Roor,

RP-8,7,8, .5, TH. A, AR, o,

PlotP-6,7,8, Sector-5, IMT Manesar,
Gurgaon, Haryana- 122050,
Email: roc.cpace@mca.gov.ln

]

benal of me Prasdent of Ingia lor e
fofauing werks Ir oo packet systam

ALIMCO thus invites EXPRESSION OF INTEREST from ln-

interested parties who are willing to undectake work &

manufacture Orthotic Products such as Carvical collar, Spln:l

support, LS belt, Knea braces etc Including sourcing,

procuremant, QC/QA, inventory management, maintenance/
atALIMCO

EOl documenis may bo downloadad from ALIMCO wobsite
www.alimeo.in (for referonce only) and CPPP website
hitps (ieprocure, gov.irveprocursiapp. The EOI shall be submitted
onfine only at CPPP: hitps //aprocure.gov,ineprocure’app as per the

schedule Jitendra Singh

TORM No. STR —&
PUBLCNOTICE

Elacirical Canciruetion/azh

t Hajahmundry Raitway Station 4 A, 203

Comp

fCannoction | Naw Crossng staton in
e

g

[20.03.39,574 55 CMD : (¢)
11.91,700.20 Complation Pertod: 18
(€ ohtoen) Macma Date of Opening:
211102025 15 0ches

2. NIT No: 24-CAO-C-50-2025
0ato 29/0972025 Nama of work SCR

Sacunderabad - Guntar Section
[Consinucicn of Rl Ovar Ral (RCR)
[Brge at Paguipat station, Execution)
ot Eartn wark In omoankmant &
[utting, biankoting to RCS0)

1. Far ba documant and other deta,
plesse login to wabsits
resrops govin

2. Fagment o Zamest Money Depost
chould bo pad oy through Not
Barang / Payment Gaioway laciities
madn wakibe saice it IREPS (OR)
Dark Guarantne towarcs B Soeurty)
may ze submilled in favour of
FARCAQ/Con/5 C Railway,

Erectncsi ts to Serice,
bldings, Platferrs, FODs etc
BYTIKY & 1/0433KV Sucatanons)
lang Dismantiing of Elacirical
Equpment at Rejshrundy Ralway)
Station. Estimate Cost: (3)

5 o,

attomgorng P bt s o ) 4 ymmm Act 3032 amd
| NITNu TondarNe G1-2025. 2028 bt C ol of Nowess of Compones &3 ! Ruien,
Name work - NSRS W16

Refecence:
In the matter of striking off o reanoval of 2ames of (26 omparis in tee tate f Andhea Prads<d undor section 248 of the

| U22220AP2023PTCT 11541
U14220AP132€PICO06110.

Company Name

HIRNGTEC PRIVATE LMITED.
ANUAYRARQUA AND AGRO FARVS PRN
SAGAR SALIS PRIVATE LMTED

TE LIMITED

KARNATAKA STATE MEDICAL
SUPPLIES CORPORATION LIMITED
Ho.1, Or. Siddalah Puranik Road, KHB Colony, Magadi Road,

Sr. Manager (Projacts)

Bengaluru - 560079, Phoe: +91-80-20619801  Email: md ksmscl@gmail com
(SMSCLORUGSTNDPRGM AVPKIFA SLUE TAR55202%-26
TENDEH NOTIFICATION

Ref: 1. Tence: VS

ﬁlh: Tﬂ&ﬂt’&b Or 0410 IUZS (IND(L]D&)

2 Tender Nesficaton No KSMSCUTRUGS/TND/25-26
AVPACKAGE-1/5 DRUGS'€712025-26, Dt 04.10.2025(IND-)308)

3 Ttr:s\!v Ncb’mlbﬂ No KSMSCL/DF(UGSITNDQS—?E Al

1, For bid document and U-es tetal's,
ploaso lagin ta website

12,44,80,671.22/- EMD : (7)) | | | Assanion 345 | SAEE YALL HOUSING DEVELOPERS PRYATE LIMITED
(77240 Tender Documant Cost:d | | 5| ABS395020 | US1S00AP201SPTCI13737 | SRIPURAM MILKAGENCY FRNATE LIMITED

1 Completion gerad 12 (Twevel | 51 ABS23199 | 22PTCI215€2 | (BTECKALITS PRVATE UVITED

P oo o ciesing: 2utazaE) 1§ ABGL2U787 | U42600AP2320LCH12219 | TWWASTRI INDUSTRIES LIMITED

10.
4 Iumr \Jc‘ fication No KSMSCL;DRUG&TNDIZSE Al

HISATTCH CLECTRIC PRNATE LMITED.
ZESTLER CLOTHING PRIVATE LMTED

DF 04,10 2025(IK0-0311)

. Tondar Notication No: KSSCLICCITND/EMPANELMENT/02/
2525 0t 04,10 2025(1ND-0307)

Naliornaide Tendar s irviled thiough e-Tenderng system under KTPP Ad

3. Tordorers can submit thair offers
oniine 3uring tender Sucmission|
idding penod aheh s mm. days
rercaprortoctesing of Teny

4. Tandorars should watch for any
zomgenca (ssucd crine arly) up 0
the saio of commenzemont of a
TondorSuzn

bisps eps o

1) Tondarers can susm thaie offers
onine durng render subrmisson perod
which 13 T Fifteen aays period prioy
tcosing cttander.

i1} Tandsrars snouid warch for ary
conigenda (issued orino orly) Lp '
thw date of commencament of the
tandar

Divisional Elsctrical Engin
Gatl Shakti, Vijayawada |

5
Chief Admn. omm/Cumu

Cortrgeiiia {issues antne only) upto
the dats uf commancameal of the
Torger submissicn penod

Chiet Electrical Enginser,| | 4

asssy  (Const), Secunderanad Fr e eghter u(.-um..

(1) dnection 108 Bawe it by catry ing o6 ary baninisa m,-m,.-‘.mm.n.u.‘ the plysical wnficatio camed vut
e sab-ss ton (4 of sexticn 12 batit/they 42 nozwish to et
et for momosal/siibe ol of 1/
Adcvedingly, the Regiraz of Compasies peoy

frtandacas, Constructon of Majorf |Mepsgovin  UBSSO0AP20240PC115007 | VANSTALLED ECUTECH TECHNOLOGES (OPG) PRVATE LIMITED. 1. Tendor for tho procurement and supply of IFA Blue
3ges, Maor bridges & Road Under] (2. The Bia SecurtyEMD shail be U702004P2023P7C212548 Tablots for Therapeutic dosage under AMPK Program
jerdzes (AUSs), Supply & durpng | - [deposted arer in cash througn o U7AEAPISORCINI052 | SARAY 202425 (IND-0308).
[Baitas:. Transporiation of PWay| [payment sateway in IRERS or T Sdrugs und
matorals, Laying & Lniwng o 3Gl [ siomived as Ban Guarartas bona n T o ) O g :n::".':'lgw anlioyratlcs. Honytaroidar Anth
[Track, Assambing & Inserton of| |ravour of FARCAQICISC from 1 U15340AP201PTC0%313 | SOO!INARY JEDI RFCIPES PRIVATE LIMITED. 9 3 m’ e T s Homil:
o AT S TR
[75C3, GTR of Locp L schwded commercial ban ol incba U7S9BAPR3/PICI06252 | PALLELAAGROWS AND INFRAPRNATE LITED. iyt Bt st B Al oo
iy £ heinonel |as mantoned in tander ocuments. HARTZ ELECTRONICS FRVATE LIMITED (IND-0309).
fcoanocton win Rai Over Rail Ung| | Bank Gaarantas bond shall ba ag 3. Tender for the procurement and supply of 20 drugs
batnesn Dibragar ((edusing Yaro) N ” under Antl-infective Medicines categary for various
and Bommarall (Excluging Y:'a) o paricd o' 120:days beyond the ia) | = Selke el m”'L‘..“,’f;. h;"ﬂ:«l-:::‘r‘rf:;l’m .\;lm J-;i ‘;{ o oed ;::'nm: Health Institutions across Knmmkga under Annual
talidhe. Estimated Ooo Mo nd that th ded xr» N\:'v}nr s whbin one yout (e aporatas or v e gt thtthe '""""1"25‘“("“"““)
" 'l hat they *nr fai D ¢ within one yo |‘ ) " wround that \'
3,91.75.241 34 END © (;, ;dr.m.,.. can submt meie olfers| [ B Wil 4. Tender [ procurement and supply of 15 drugs
erinad. s e or Ani-nfecive. Medicines categary for varioos

o S e bl Ris/Bave i iyl Iu'\m(»’mxkn\-uth[wnllmnbummr\lv~M\(l.nhvrunruw|\my i 83 u
(Oponing: 21102625 15:20ms e sl iyt pefos o chaey of th Companies At U3 vr the courpanyies) have chtained the sttus of dormant curspany /subsczibers Lo the Health Institutions across Karnataka under Annual
P B Bt e S mecy-zandum have 5o paad the subsctiption shich they had undertahon 10 oy ot the tame of incorperaton of 8 company Indent 2025-26 (IND-0311).
Sizxia dagin to ~ca:l!e‘ 4. Tondarer thould wateh for any. 0 1his effect s 00d Som tiled witfita one hundoed and cighty Jovs of 2 incomparation under subse ion 5. Retender For Providing Testing/Analysis Services For

UNIT Ryt s companie and v therv
ot panice,
ke off Uhe Razes o U sbeve mentioned comparies

heer s from the reget
o meve

For further tender canditions |

underabad

detalls and for downloading the m vt b e 13 o
https:ifwww.|
www.scr.indianrailways gov.in SBC OIS

o riking {roen th g of compuncs may
it et e i lhmhlh days from the dete of publication of tas

Rnamak Agrval
Depuy Regiara
Craive for Pracesniog \crleraten Corpanate Eail

Drugs, Chemicals And Miscellaneous Items By NABL
Acredited Labor:(edu Or Appreved By The Compatant
Authority (IND 0307).

Detalls regarding EMD. Terms and_Conditions and otner

information are available in the Tender Document. which can be

downloaded from the websile hitps://kppp.karnataka.gov.in

from 04.10.2025. The elgible lenderers shall submit their g-

tenders under e-procurement platform for above mentioned

tenders. Further infermation if any may be obtained from this
office, SdI- Goneral Manager (Admin & Procuremant), |
orrcraLRoesas KSMSCL, Bangaluns.
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